Rejection of application for certificate of registration
October 28, 2002

It is hereby notified for the information of public that the Reserve Bank of
India, in exercise of the powers conferred on it under Section 45 IA of the Reserve
Bank of India Act, 1934, has reected on October 16, 2002 the application for
certificate of registration submitted by Pacific Trafin Limited, 6, Old Court House
Street, 5th floor, Kolkata-700 001 to commence the business of a Non-Banking
Financial Institution.

As such, the above company cannot transact the business of a non-banking
financia institution as defined in Clause (a) of Section 45 |A of the Reserve Bank of

India Act, 1934.
P.V. Sadanandan

M anager
Press Release : 2002-03/443



